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Use of Grade I COllI. for Brlck_ 
manufaetlartac 

91Z. Shrl S. C. Samanta: 
8hrl 8nbodh BaDBCIa: 
Shri P. C. Bo~h: 
8hrl M. L. DwlvecU: 
Shrl &hapat Jha Aaad: 

Will the Minister of Mines and 
Metals be pleased to state: 

('a) whether there has been any 
rt'stricfion in the use ot grade I coal 
for brick-making purposes; 

(b) if so, since when; and 
(c) what quantity of high grad .. 

coal has already been so exbausted 
on account of USc tn brick-Makin,? 

The Minister of Mines and Metals 
(SIlri 8. 1[. De,): (a) and (b). No, 
Sir. The brick-burning industry has 
been allowed to use limited quantities 
ot Grade 1 sl'ack coal, as a temporary 
expedient, upto 31st December, 1966. 

(c) There has been an increase in 
the production of Grade I coal. While 
steam coal ot this grade is belnl taken 
by imporlant consumers like the 
Railways, an outlet has to be found 
tor the use ot slack coal of this p9de 
also otherwise the production ot steam 
coal will be atlected. 

tll. ShrI Shre. Nara,an Du: Will 
the Minister of IDdutry be pleased 
to state: 

(a> whether the attention of Gov-
ernment has been drawn from time 
to time ""'anb the aeveral Ioop-
holM in the Scooter Sale /IIld Distri-
bution Control Order leading to 
black-marketi",; and 

(b> it so. the .tepa taken in this re-
lard? 




